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I am thankful to the hon. Minister.
He is very alive to the immediate
needs of this industry and he is in a
position and in a mood to take some
of us who are interested in this in-
dustry and who come from sericultu-
ral States into confidence so that we
can discuss threadbare as to how the
working of this agency can be co-
ordinated.

As I said at the beginning, I never
meant any interference by the Board
into the activities of the States. I
on'y wanted to have a probe made
jnto this industry so that the atten-
tion of this Government and this
august House can be drawn to this
jndustry. Now I wvery much appre-
ciate the views expressed by the
Minister, especially his assurance.
With these words, 1 would request
that T may be permitted to withdraw
the Bill.

Mr, Deputy-Speaker: Has the hon.
Member the leave of the House to
withdraw the Bill?

Some hon. Members: Yes.

The Bill was, by leave, withdrawn.

15.57 hrs,

LENGTH OF CINEMATOGRAPH
FILMS (CEILING) BILL

«Shri Rameshwar Tantia (Sikar): I
beg to move:

“That the Bill to provide for the
fixation of ceiling on the length of
cinematograph films produced In
the country be taken into consi-’
deration.”
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Mr. Deputy-Speaker: Motion moved:

“That the Bill to provide for
the fixation of ceiling on the
length of cinematograph films
produced in the country be taken
into consideration.”
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Shri Himatsingka (Godda): Sir,
before you eall upon another speaker,
I want to raise a point of order as to
whether we can discuss this Bill
here. The legislative relations bet=
ween the Union and the States have
been defined in Chapter I, Part XI,
of the Constitution. Under the head-
ing of Distribution of legislative
powers' article 248 provides as to
what will be discussed in Parliament,
what will be discussed in the State
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Legislatures and what can be dis-
cussed in both. List I of the Seventh
Schedule enumerates the subjects
which can be discussed in Parliament
alone, List II sets but the subjects
which are to be discussed in State
Legislatures. Entry 33 of List II
(Seventh Schedule) says:

“Theatres and dramatic per-
formances; cinemas subject to the
provisions of entry 60 of List I,”

Entry 60 of List I says:

“Sanctioning of cinematograph
films for exhipition.”

So, so far as the Union Government
is concerned, it has authority only to
sanction cinematograph films which
are to be prepared by exhibitors.
That can only be permitted under
entry 33 of List II (Seventh Sche-
dule). That means that it can only
be discussed in the State legislatures.
Therefore I submit that this House is
not competent to take up the consi-
deration of this Bill

Shri Rameshwar Tantia: It is not
for cinemas only.

Mr. Deputy-Speaker: There is no
point of order in it. It has been the
convention of this House that we do
not go into the constitutional ques-
tion. It is for the courts to deter-
mine whether a particular piece of
legislation is ultra vires or intra vires.
Shri R. S. Pandey.
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Shrimati Lakshmikanthamma
(Khammam): I would like to make &
suggestion, rather &n amendment, to
the cause wherein it is stated. ....

Mr. Deputy-Speaker: We are now
at the general conmsideration stage.
Amendments will come later.

Shrimati Lakshmikanthamma:
Then I will say it is a suggestion.
Here there is a clause which says
that a film should not have more than
10,000 ft. length. 1 would suggest
that no social film should be more
than 12,000 ft. and any mythological
or puranic film can have a length of
15,000 ft. A 10,000-feet film will last
for less than two hours, and our
masses will never be satisfied with
only that much of entertainment in
a film. After a day's tiresome job,
they want to go to a film and enjoy
it. Sometimes if it is a stunt picture,
with boxing or sword-fighting shown,
they themselves feel they are in it.
Sometimes they would also like to
shed a few tears when there is a
scene showing suffering with which
they wish to identify themselves,

Of course, we have to improve the
standard of taste of our masses. But
we have to look at things as they are
at present. Shri R, S. Pandey was
just now saying that in films there is
repetition of song scenmes, birthdays
parties etc. These are the things that
help in minting money. I know of
some very good films which have
failed, because they have a higher
standard. 1 expect that after a de-
cade or two our meople will rise up
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to that standard where they can ap-
preciate a very high standarg in films.

As regards taking permission of
Government, already film producers
are complaining about so many diffi-
culties about procuring celluloid etc.
If there is another difficulty by way
of taking permission, they will have
to undergo further troubles. So this
provision need not be there,

We are now wasting a3 1lot of
foreign exchange in procuring raw
films from outside. We should en-
courage the production of enough raw
film in our own country, thus avoid-
ing expenditure bn foreign exchange.

In an independent India, we can-
not reduce the importance of the film.
The community development activi-
ties and other activities in the coun-
try have created so many desires
among the people. Instead of being
lethargic or dull creation of such
desires in the minds of the people
will induce them to further activity.

People now want schools, hospitals
and so many other things in their
villages. The number of film-goers
in the evenings has incerased consi-
derably. The number of theatres has
also increased.

Our film producers should, as far
as possible, try to avoid repeating the
same themes. The difficulty with our
producers is that some people gather
together, some idea gets into their
mind, and they want to produce 2
film. They do not have a story first.
They must first have the story and
then think of good actors who will fit
the character, and then they must
think of producing. But, instead,
they think of some film star and then
try their best to find a suitable story.
That is how they have been failing.

The film industry must also be de-
fence-oriented. They must produce
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more of patriotic films which will im-
press the people and produce an im-
pact on them,

st axatw fag (F79T) : ITSTE
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oAl 1 wfew gm% mg oA &
I & 7 ) AT w361 § o 3w A
"R & € AT FIWIETT TN F)
%T(Irs‘ﬁ —_—

"y fg e

g 5% 19 71 729 & 3947 T2 afaw
Tl 53 & | gufau fafie? ara &
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Shrimati Renu Chakravartty
(Barrackpore): The Bill is an im-
portant Bill.

Mr. Chairman: I should like to
remind the hon, Members that only
five minutes are allowed as the
Minister has to reply.

Shrimati Renu Chakravarity: This
Bill should be accepted by the
Minister. The idea of the Bill
is limited—it is to limit  the
length of the film. Starting from
that we will be able to go to
the other objectives, that is, to have
an artistic and educative product, It
is not the quantity that matters; it is
the quality, Let us start with limit-
ing the quantity so that if we can
bring it within a smaller so that we
will be able to devote more time for
the educative and artistic contents.
The English, French and Italian and
other films and just 9000 or 10,000 feet
in length; they give excellent full-
time stories. There is no reason why
we should sit through a painful period

FEBRUARY 22, 1963 Cinematograph Films  86o

\Ceiling) Bill

of three hours looking at these films
which go on and on. Some hon.
Members perhaps Shrimati Lakshmi-
kanthamma was saying that we
should have 15,000 feet because
people in the country want to see films
for three hours....(Interruptions.)
My point is that this can be used as a
very important media in a country
which needs audio visual aids, But
in doing so the mind has also
got to be trained. Not only from the
point of view of foreign exchange
and economy but also from the point
of view of education the film societies
and film boards should give more
attention to this point and should
learn from the new techniques and
methods that are coming up in the
cinema trade through the world, Shri
Tantia caid that the Bengali films,
some of them are wvery good. But it
is not true that all of them have been
box-office hits, The artistic films
have to come up slowly, The taste
of the people is also undergoing
change. That is also wvery neces-
sary, It may not always be true to
say that all films which are of smaller
length and of high artistic value have
all been box-office failures. I am sure
the trade will also co-operate in this
matter. Sometimes it happens that
the entire 15,000 or 10,000 becomes a
waste. Puranic films can be limited
to a particular story. If it is done
in an artistic manner it will attract
people much more There is the news
reel and other educative films, If we
can have a well-thought out pro-
gramme for 24 or 2% hours it will be
good. But we should not permit any
length beyond 10,000 feet. So, I
fully support Shri Tantia on this Bill
and I will also join other hon, Mem-
bers in asking him not to withdraw
this Bill and I will also appeal to the
hon, Minister to accept it if the Gov-
ernment is serious about the economy
measures,

Shri Priva Gupta (Katihar): I can
support this Bill brought forward by
Shri Tantia from the point of view
of saving foreign exchange, However,
1 do not quite understand the other
point about raising the standard of

-
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the show or how this Bill will help
in that. Even if the total length of
the film is curtailed, the producer
will not always reduce the other
factors. That will depend on society
and on what people in general want.
There is the desire of the society to
have a certain type of show. If the
hon. Member feels that this taste
cannot be changed by the guardians,
by the teachers and others and that
they should try to impose it through
an enactment like this, I am unable
to understand it. The curtailment of
the length, can it force the producer
not to go in for such things as are
not liked by people like Shri Tantia.
That is what I have to say on that
point. It is high time that this should
be pulled up and some stepg taken
against what we call in slang—I do
not know whether I am permitted to
say it or not—anyway, I feel that it
is not conducive to the growth of
society. After all, what I personally
feel is, an enactment alone cannot
remove a social evil. I have seen
parents  telling their song and
daughters: “Remain here; we are
just coming,” and then slipping out
to the cinema house and seeing and
enjoying the film. But unfortunately,
the boy: and girls studying in the
colleges do the other way round; they
purchase tickets and see the cinema
and find themselves just by the side
of their parents in the interval. These
things must be toned up. The en-
actment alone cannot enforce the will
of the people,

I would submit that this should also
be our objective, namely, compared
to the foreign films, if our filmg are
long, 1 support the plea that the
length should be curtailed. I do not
wish to take much time of the House,
since many hon, Members also wish
to speak. But I again submit that
it is time that we toned up these
things, and removed the social evils
by restraint of our own behaviour
before our children and the young-
sters. That alone would be the right
solution to this problem,

Mr. Chairman: I can spare three
or four minutes before the Minister
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replies, If there is one more Member
wishing to speak, I can spare the
time,

Shri D. C. Sharma: 1 must hav
the time to move my Bill.

Siari K. C. Sharma (Sardhana): Mr.
Chairman, Sir, I am sorry that I do
not agree with the proposition put
forward by Shri Rameshwar Tantia.
The simpie point is, the average citi-
zen in India is a member of the joint
family. My own experience is that
from the sweeper-woman up to the
grandmother, everybody teaches
something or other to the poor man.
We are tired of listening to instruc-
tions: do this, do not do that; walk
here, do not go there; eat this, do not
eat that; put on this dress; do not
put on that dress; this ghoes is not
good, that is better. Ewvery detail of
life is dictated to the poor mortal
He has little freedom to do or think
as he would like to do or think

Situated as we are, somewhere in
the world, there should be freedom
to relax and think. The poor man
should get relaxed. So, I do not
think tha! even in the matter of the
pleasure-house or even in the matter
of song, or picture, you must have
any restriction, saying, do it or show
it or do not show it. You shall have
to show what one likes to see, It is
my taste. That taste will determine
or dictate what the producer should
produce and what he should not pro-
duce. In a matter of pleasure, like
this industry is, I think rules and
regulations should not be allowed to
play a conspicuous part,

As to education and all those
things, this is what is called an
individual acting on the social or-
ganisation and the social organisation
acting on the individual. Pleasure
and entertainment for pleasure are
not the instruments in building
character. They are instruments in
providing relaxation after a tired
day and they should remain so. With
these words, I close,
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Mr. Chairman: How much time
would the Minister like to take?

The Deputy Minister in the Minis-
try of Information and Broadcasting
(Shri Sham Nath): About 15 minutes.

Mr. Chairman: One more speaker
can be accommodated within three
minutes’ time. Shri Rameshwar
Tantia will have five minutes to
reply.

Dr. M. 8§, Aney: Each of us who
are interested may be permitted to
make a little contribution to this,

Shri Imder J. Malhotra (Jammu and
Kashmir): I rise to oppose this Bill
I feel that after listening to the
debate, the points which have been
emphasised are more of a technical
nature, to improve the quality of the
pictures, The mere curtailment of
the length of the films would in no
way improve the technical aspects
of production of films. On that very
plea, I would suggest to the hon.
Minister that as far as the curtailing
of the length of the film is concern-
ed, this can be very easily brought
abcut through the Film Advisory
Council or other films organisations
which have connections with the
Government. I would also suggest to
the Minister that it is high time,
especially keeping in view the trend
of the debate today in the House, tHat
a more comprehensive Bill to im-
prove the technical and other aspects
of films be brought before this House,
so that whatever objections we have
may be removed and whatever imagi-
nary pictures we have formed in our
minds to see and whatever kind of
films we want to be produced in
India may be done in future.

Shri Sham Nath: Mr. Chairman,
Sir, there is no doubt that the object
of the hon, Member who has moved
this Bill is laudable, but we have to
consider the whole question as to how
far the object which he has in view
could be served by any restrictions
being placed on the length of filmas,
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Ags regards the views that have been
expressed about our fllms, I would
submit that these views are not
relevant to the consideration of the
issue before us. One can say—there
are justifiable grounds to say it—that
some of our fllms are defective; they
have no purpose and they are not
made in the proper way. But the
question of saving the raw film is
really important irrespective of these
considerations and we have to see
how far it is possible to serve this
object by a resort to legislative
measures,

I would place before the House
two aspects of the question, As the
law stands at present, we cannot put
any restriction on the length of films,
because film production is an indus-
try and is covered by Entry 24 of the
State List in the Seventh Schedule
of the Constitution. At present, the
Central Government is empowered
to put reasonable restrictions by way
of censership on films after they are
produced. That is the only power
that the Central Government enjoys
at present,

As regards the import of raw films,
as the House iz aware, it is arranged
under......

=Y wgEAm : gufT qgeT, wr
g
Mr, Chairman: The bell may

be rung—There is quorum now. The
hon, Minister may continue his speech.

Shri Sham Nath: Sir, I was just
submitting that the import of raw
film is entirely arranged by the Gov-
ernment and it is distributed in con=
sultation with the Central Advisory
Committee and the Regional Advi-
sory Committees. Tt appears there
is a feeling that there has probably
been an increase in the consumption
of raw films. I would, therefore,
place before you the figures for the
last four years which would show
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that there is a progressive decrease
in the wvalue of imports of raw films
in relation to the films that are pro-
duced in this country. For instance,
in 1959, the value of the imports was
about Rs, 277 lakhs, In 1960 it was
Rs. 194 lakhs or so, in 1961 it went
down to Rs. 165 lakhs and in 1062 it
was only about Rs, 158 lakhs, There-
fore, from Rs, 277 lakhs in 1959 it has
come down to Rs, 158 lakhs in 1962.

Shri Rameshwar Tantia: What

about other apparatus?

Shri Sham Nath: As regards other
apparatus I have not got the figures.
But we cannot forget that the film
industry is one of the most impor-
tant industries in the country—
probably its position is seventh or
eighth in India from the point of
view of importance—and we also
cannot forget that we earn consider-
able foreign exchange by the export
of Indian fillms. From the point of
view of the wvalue of imports, as I
have just stated, our burden of
foreign exchange has gone down,

Then, we have been taking neces-
sary steps to persuade the film indus-
try to voluntarily restrict the length
of the Indian films.

Shri Sonavane (Pandharpur): The
hon. Minister stated that there is
considerable increase in the foreign
exchange earnings, Let him give the
corresponding figures so that we will
be able to educate ourselves.

Mr, Chairman: Order, order. The
Minister should have freedom to
reply. The time is very short, Let
him go on. If he has got the figures
he will give you

Shri Sham Nath: Those figures
have been given in the House several
times. If the hon, Member so desires
I will pass on those figures to him. I
was just submitting that the film in-
dustry Itself has imposed -certain
restrictions. This important matter
was considered at length by the Film
Enquiry Committee which expressed

2726 (Ai) LSD—T.
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its considered views on this question.
1 think it would be desirable if I
read out the conclusion of the Film
Eiiquiry Committee on this issue,

Shri Rameshiwar Tantia: When was
this Committee set up?

Shri Sham Nath: This Committee
was appointed in 1949 and it consisted
2f several eminent persons in the
public life of the country. Some
representatives of the film industry
vere also associated with it, I am
referring to page 140 of the report
In paragraph 40, their conclusion is:

“The conclusion is, therefore,
forced upon us that restriction on
the length of the picture, parti-
cularly to the figure now enforced
in most of the States, unaccom-
panied by any measures for the
improvement of the films would
fail to achieve either a rise in
standards or a reduction in cost
and that no effective reduction
will be achieved in the consump-
tion of raw fillm and, if at all the
restriction would produce any
effect it would be to hamper the
more imaginative and creative of
the producers in the country.”

Then there is one other aspect of
the question. When raw films are
produced a considerable quantity of
negative films is used by the pro-
*ducer, So, if a limit or a ceiling is fixed
on the length of the final wversion
of the film, it would not by
itself in any way substantially help
in the saving of raw film,

Moreover, Sir as the House 1is
aware, Government have recently
appointed a Film Consultative Com-
mittee and all matters relating to
the film industry are considered by
that body, There was a meeting of
this committee in the month of
December last when the Minister
made an appeal to the industry to
save as much raw film as possible.
It is understood that the industry
will take some effective steps to
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implement the advice that was given
by the Minister. So, we feel that
under the circumstances it would not
serve any useful purpose if any res-
trictions were imposed by the Gov-
ernment. We should wait for the
result that may be achieved by the
industry as a result of its voluntary
efforts.

Then, sir, we have started a fac-
tory in Ooty to manufacture raw film
and it is expected that it will start
production in the year 1964, So, 1
would submit that on three grounds
Government is opposed to the Bill,
and these three grounds briefly are:
(1) that the industry does not fall
within the legislative jurisdiction of
the Union Government; (2) that
foreign exchange expenditure incur-
red on the import of raw filmg 1is
being reduced progressively and will
be reduced further when local manu-
facture starts, and (3) the voluntary
restriction on the length of fllm 1s
already enforced.
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Mr, Chairman: Has the hon. Mem-

ber the leave of the House to with-
draw the Bill?

Some Hon, Members: Yes,
The Bill was, by leave, withdrawn.




